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6. ANNEXURE-Rl5 (Colly) 
A true copy of the photographs showing 37- 'ic separate shelter, tin shed, open area, khandja 
installed m gaushalas and letter dated 
28.07.2023 . 

7. ANNEXURE-Rl6 (Colly) 
A true copy of the photographs showing ~ I - ~2-
green fooder, chokhar and freshwater 
facility (charahi) available for animals. 

8. ANNEXURE-Rl7 (Colly) ~3- ~6 
A true copy of the photographs. 

9. ANNEXURE-Rl8 (Colly) 
~1-- 6q A true copy of letters, order, list of all 

gaushalas and nodal officers appointed for 
the inspection. 

10. ANNEXURE-Rl9 --t-l) - -=rl A true copy of the letter dated 10.01.2024 
issued by the District Magistrate. 

II. ANNEXURE-RIIO 1-2-A copy of the letter dated 26.01.2024 issued 
by the Chief Development Officer. 

12. ANNEXURE-RIll (Colly) 
A true copy of the order dated 04.08.2023, 7-3 -1-8 
letter dated 10.08.2023 and local newspaper 
dated 05.08.2023 and 10.08.2023 . 

13. ANNEXURE-RlI2 (Colly) 
A true copy of the letter no. 91 dated 7-~ - 82-
19.08.2023 and list of unregistered meat 
shops. 

14. ANNEXURE-RlI3 (Colly) 
83 - ~ Lt A true copy of photographs showing green 

trees and saplings in gaushalas. 
15. ANNEXURE-RlI4 (Colly) eS - C(O A true copy of letter, water test report and 

certificate. 
16. ANNEXURE-RlI5 (Colly) 9 (- 95 A true copy of the letter and water test 

report. 
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17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

-::t"1- . 

ANNEXURE-RlI6 (Colly} 
A true copy of the letter, water test report 
and CCA certificate. 
ANNEXURE-RlI7 (Colly} 
A true copy of the letter, water test reports. 
ANNEXURE-RlI8 (Colly} 
A true copy of the letter, water test report 
and (CCA) certificate. 
ANNEXURE-RlI9 (Colly} 
A true copy of the letter, water test report 
and (CCA) certificate. 
ANNEXURE-Rl20 (Colly} 
A true copy of the water test reports. 
ANNEXURE-Rl21 (Colly} 
A true copy of the certificate. 
ANNEXURE-Rl22 (Colly} 
A true copy of the certificate and payment 
receipt. 
ANNEXURE-Rl23 (Colly} 
A true copy of the certificate and payment 
receipt. 
ANNEXURE-Rl24 ./ . --

A true copy of the certificate and payment 
receipt. 
ANNEXURE-Rl25 .-
A true copy of the certificate. 
A~~j "-6'l+ o y l-e-tt-.er< 

Cf6 -(~O 

it) I - 16'~ 

116-116 

Il'l..r 1~8 

(29 -/~O 

131-13~ 

135 -136 

131-/38 

J ".j 1 

,y (j 
L4 \ 

FILED BY 
1..-

~ 
Mr. Shwetank Sailakwal 

Mr. Narendra Shrivastava 
Advocate for the Respondents 

B-3, 3rd floor, Opp. Kashmiri Park, 
Jangpura Extension, New Delhi:- 110014 

New Delhi 
Date:- (!lq /0 2--/W 2,4 
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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 394/2022 

IN MATTER OF:-

Pushpendra Kumar 

Block Development Officer, 
Kadaura & Ors. 

... Applicant 

Versus 

. .. Respondents 

COMPLAINCE OF ORDER DATED 20.07.2023 PASSED BY 
THIS HON'BLE TRIBUNAL DIRECTING THE 
RESPONDENTS TO FILE ACTION TAKEN REPORT 

MOST RESPECTFULLY SHOWETH:-

1. That the Applicant has filed an Application before this 

Hon'ble Tribunal alleging that CPCB guidelines have not 

been followed by the Respondents in state-run Gaushala's. 

That this Hon'ble Tribunal vide order dated 27.05.2022 was 

pleased to constitute a joint committee to submit the factual 

and action taken report. That the Joint Committee 

constituted by this Hon'ble Tribunal has submitted a detailed 

action taken report which is required to be complied with by 

the Respondents. 
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2-
2. That this Hon'ble Tribunal vide order dated 20.07.2023 was 

pleased to direct the Respondents to submit a detail action 

report in Compliance of the orders passed by this Hon'ble 

Tribunals and recommendations made by the Joint 

committee. That in compliance of the aforesaid order the 

Respondents are bringing on record the steps taken till date 

which are necessary for final adjudication of the present 

case. 

DETAILED ACTION REPORT OF RESPONDENTS 

3. That due to the mechanization in the agriculture sector, the 

calves of indigenous/non-descript cows have not been used 

by the farmers for their agricultural work and all the cows 

have been destitute. In the recent time the number of 

destitute cows has raised increasingly because of which vide 

Government dated 02 .01.2019, State have established 

temporary Gaushalas for reducing the number of destitute 

cows and for their maintenance and protection. Further, the 

Government promulgated a policy and issued guidelines in 

respect to the maintenance for these temporary Gaushalas. It 
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'3 
is pertinent to mention that these Gaushalas are temporary in 

nature and can be removed at any time to some other place 

as and when directed by the Government. That it is 

respectfully submitted that even though the Gaushalas are of 

temporary nature, still it is maintained as per the guidelines 

issued by the Government and all the Gaushalas have been 

following the guidelines which have been issued by the 

Government and another order dated 30.08.2023 has been 

issued by Department of Animal Husbandry. A copy of the 

government order dated 30.08.2023 bearing number 2104 is 

annexed herein and marked as ANNEXURE-R/I. 

4. That it is respectfully submitted that the Kanha Gaushala / 

Besahara Gauashray sthall are of temporary nature because 

of which these Gaushalas will not be able to follow the 

epeB guidelines and leAR guidelines. That keeping in 

mind the temporary nature of the Gaushalas, the Government 

of Uttar Pradesh has issued their guidelines for the 

maintenance of these temporary Gaushalas. Thus, the 

Gaushalas are following the guidelines which are issued by 
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the Government for the maintenance of these Gaushalas and 

CPCB/ICAR guidelines are not applicable on these 

temporary Gaushalas. 

5. That a letter was sent to Chief Development Officer, district 

lalaun to all Block Development Officer, all executive 

Officer, all Deputy Chief Veterinary Officer, and Veterinary 

Officer of the district lalaun regarding compliance of order 

dated 20.07.2023 passed by this Hon'ble Tribunal. The 

concerned officers were informed that this Hon 'ble tribunal 

passed order to provide photograph, certificate, and 

information on the following points, which are as follows: -

a. What arrangements has been made for disposal of cow dung 
in gaushalas? 

b. What is the arrangement for urine disposal in gaushala? 
c. How are male cows and female cows and children of cows 

kept in the cow shelter and what is the arrangement? 
d. What arrangements have been made for sick cows and 

healthy cows in the cow shed? 
e. How much tree plantation has been done in the gaushala so 

far and how mush tree plantation has been done in last year 
gaushala wise? 

f. What is the arrangement of green fodder in the gaushala 
along with the area (hectares)? 

g. What is the arrangement of draining water in case of water 
logging in the gaushala during the rainy season? 

h. What is the arrangement of storing straw in the gaushalas? 
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1. What is the arrangement of keeping sick calves and cows in 
rainy and winter season? 

J. What is the diet sheet of the cows in gaushala? 
k. What are the arrangements of concrete flooring and shed in 

the gaushala? 
1. Whether the gaushalas of the district are being operated 

according to the guidelines of CPCB and ICAR or not, make 
sure to provide certificates? 

The true copy of letter no. 941 dated: 26.07.2023 is annexed 

herewith and marked as ANNEXURE - Rl2. 

6. That as per the recommendation of the joint committee 

constituted on 27.05.2022 and in compliance of guidelines 

for environmental management of dairy farms and gaushala 

published by Government Order dated 02.01.2019 for waste 

management, Kanha Gaushala I Besahara Gauashray sthall 

for town area and Nirashrit Gauashray sthall for rural area 

collect dung from the floor of the shed at regular interval, so 

as to keep the floor clean, all solid waste is collected and 

stored in proper place for its treatment, vermicompost plants 

has been installed in Beriabujurg, Jalaun, Uttar Pradesh for 

disposal/utilisation of solid waste (dung). Biogas plants has 

been installed as common treatment facilities to handle the 

dung waste as per the government guidelines, as biogas plant 
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6 
are the best way to dispose of the solid waste. The true copy 

of the photographs showing biogas plant and vermicompost 

plants installed in Kanha Gaushala! Besahara Gauashray 

sthall are annexed herewith and marked as ANNEXURE -

R/3 (Colly). 

7. That as per guidelines issued by the Government vide order 

dated 02.01.20191 Order of Animal Husbandry dated 

30.08.2023, for water waste management Orai district Jalaun 

have installed Faecal Sludge Treatment Plant (FSTP) is 

situated Nagar Palika Orai Jalaun, as common treatment 

facilities in order to ensure that the wastewater(urine) 

discharged is adequately treated so as to meet the standards 

as prescribed by SPCBs/PCCs and it does not percolate 

through ground and pollutes the ground water. The true copy 

of the photograph Faecal Sludge Treatment Plant is annexed 

herewith and marked as ANNEXURE - R/4 (Colly). 

8. That in compliance with the recommendation of the joint 

committee for shelter management of Kanha Gaushala 1 

Besahara Gauashray sthall in J alaun, all cattle are under 
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adequate shelter having enough space to roam around, lie 

down and stand up again. All animals are segregated and 

have separate shelter for better management. The shelters are 

equipped with tirpal to save the animals from 

inclement/harsh weather conditions. All the sheds are 

properly ventilated and the flooring under covered area are 

cemented as well as open muddy area is also left for proper 

comfort of animals. As per the letter no. 1004 dated 

28.07.2023, Chief Development Officer directed all the 

BDO' S and chief veterinary officers and veterinary officers 

to install khandja (village road) inside and outside of shed in 

Kanha Gaushala / Besahara Gauashray sthall wherever not 

installed. The true copy of the photographs showing separate 

shelter, tin shed, open area, khandja installed in gaushalas 

and letter dated 28.07.2023 is annexed herewith and marked 

as ANNEXURE- Rl5 (Colly). 

9. That in compliance with the recommendation of the joint 

committee for the feeding management of Kanha Gaushala / 

Besahara Gauashray sthall in Jalaun, cattles are being 
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<t, 
provided only quality green fodder, Bhoosa and khari 

chokhar in adequate quantity so as to meet their 

requirements of good health and welfare, all Kanha Gaushala 

/ Besahara Gauashray sthall having sufficient feeding and 

watering area as per specification, fresh water is also 

available for all the cattle. All the gaushalas have fodder 

storage facility. The true copy of the photographs showing 

green fooder, chokhar and freshwater facility ( charahi) 

available for animals are annexed herewith and marked as 

ANNEXURE - Rf6 (Colly). 

10. That in compliance with the recommendation of joint 

committee for the health management of gaushala in lalaun, 

all the cow shed have proper health care facilities like 

veterinary dispensary along with medicines, common 

veterinary hospital and isolation shed for the cows suffering 

from contagious disease. All the cattle of the gaushals in 

district lalaun are being duly taken care by the management 

and all the gaushalas are equipped with essential medical 

facilities mentioned above. The true copy of the photographs 
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are annexed herewith and marked as ANNEXURE - Rl7 

(Colly). 

11. That in compliance with the order passed by this Hon 'ble 

Tribunal dated 20.07.2023, the Chief Development Officer, 

Jalaun vide letter no. 10591N0dall 2023-24 dated 

04.08.2023, to discharge of supervision responsibility of 

maintenance and protection of cows and their other proper 

care, nominated 82 nodal officers. All the gaushalas are 

being characterised as temporary/permanent for the better 

management. That the Additional Chief Secretary Livestock 

Department, Uttar Pradesh Government, Lucknow directed 

all the Deputy Chief Veterinary Officer/Veterinary Officers 

to conduct health checkups of 5-5 cows shelter in their 

respective area and further directed that the inspection report 

will be posted on the cow shelter portal. That inspection of 

all the Kanha Gaushala/ Behsahara Gauashray Sthal was 

done between 07-09 August and wherever it has been found 

necessary to make some arrangements in some gaushala' s 

directions are issued to ensure that all the required 
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lO 
arrangements should be done within a week vide letter 

no.1118 dated 14/08/2023. That all officers were also 

directed to provide action taken report to the Chief 

Development Officer. The true copy of letters, order, list of 

all gaushalas and nodal officers appointed for the inspection 

are annexed herewith and marked as ANNEXURE - Rl8 

(Colly). 

12. That the inspection team, inspected all the Kanha Gaushala 1 

Besahara Gauashray sthall to check whether they have been 

following the guidelines issued by the Government in 

maintaining the Kanha Gaushala 1 Besahara Gauashray 

sthall. Thereafter a list of Kanha Gaushala 1 Besahara 

Gauashray sthall was prepared by the inspection team, which 

were not following the guidelines issued by the Government, 

which were then sent to the District Magistrate Jalaun. After 

which District Magistrate, Jalaun, issued a letter dated 

10.01.2024 to all executive officers and Block Development 

officers of Kanha Gaushala 1 Besahara Gauashray sthall 

directing them to follow the guidelines issued by the 
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tl 
Government and report the compliance of the same. A true 

copy of the letter dated 10.01.2024 issued by the District 

Magistrate is annexed herein and marked as ANNEXURE-

Rl9. 

13. That the Chief Development Officer District, Jalaun, issued 

a letter to all the BDO and Executive officers directing them 

to provide the compliance report of the directions given by 

the District Magistrate Jalaun. That the Compliance report 

shall contain the following:-

a. Colorful photographs of the cow conservation centre 

b. Colour photographs of Besahara Gauashray sthall of the 

village, Mabai Bhraman, Khutmili Development 

Kadauram ITO development Kuthaun and Nadigaon. 

c. Certificate of the fodder used for feeding the cows. 

d. Colour photographs of Urine disposal pits. 

All following compliance have to be completed by all the 

Kanha Gaushala I Besahara Gauashray sthall, which will be 

then sent to the inspection committee. A copy of the letter 
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dated 26.01.2024 issued by the Chief Development Officer 

is annexed herein and marked as ANNEXURE-RilO. 

14. That 5 teams were formed for joint inspection on 04/08/2023 

by order of answering Respondent vide order no. 89 in 

connection with the compliance of the prescribed standards 

set up by the Government by making surprise inspection of 

meat shops operating under the city area. That on 

05/08/2023 in Orai (Jalaun) food safety team has conducted 

surprise inspection on chicken and meat shops. Notice was 

given to the shopkeepers under the Food Safety and 

Standards Act 2006 and Regulation 2011 after finding filth 

in the shops of Kalpi and lalaun in order to maintain 

cleanliness in the shop and do business only after getting the 

licence vide order no. 81. The true copy of the order dated 

04.08.2023, letter dated 10.08.2023 and local newspaper 

dated 05 .08.2023 and 10.08.2023 of that area is annexed 

herewith and marked as ANNEXURE - Rill (Colly). 

15 . That in compliance with point no. 11 of order dated 

20.07.2023, on the basis of periodic inspections of meat 
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shops without valid registration, U/S 58 of the Food Safety 

Act, 2006. Further, cases have been filed against all the 

shopkeepers who are operating meat shops without valid 

registration and licence. The true copy of the letter no. 91 

dated 19.08.2023 and list of unregistered meat shops are 

annexed herewith and marked as ANNEXURE - Rll2 

(Colly). 

16. That in compliance with the order dated 20.07.2023 passed 

by this Hon 'ble Tribunal, plantation of trees sapling has been 

done in all gaushalas resulting in fresh air for the cattle, 

odour less atmosphere near the gaushala and plantation of 

green belts to provide green fodder for the cattle. True copy 

of photographs showing green trees and saplings III 

gaushalas are annexed herewith and marked as 

ANNEXURE - Rll3 (Colly). 

17. That as per the recommendation made by the joint 

committee water testing report of temporary gaushala 

situated in village Sugarmill, dikauli and Madhogarh has 

been sent to Executive Engineer, Divisional Office U.P 
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water corporation (rural) lalaun by executive officer, Nagar 

Panchayat Madhogarh (Jalaun) vide letter no.2396 dated 

18.08.2023. Water test result was under permissible limit as 

per Indian standards. As per test report turbidity NTU (units) 

is 4.3 NTU and permissible limit of the same is 5 NTU, that 

PH value according to test result is 7.2 NTU and permissible 

limit of the same ranges between 6.5 - 9.5 NTU. That on 

23.08.2023 consolidated consent and authorization (CCA) 

under section 25 of the water (prevention and control of 

pollution) Act, 1974 and under section 21 of the Air 

(prevention and control of pollution) Act, 1981 has been 

granted to TEMPORORA Y GAUSHALA NAGAR 

PANCHAYAT MADHOGHARH located at GATA NO: 

333, WARD NO: 08, MAITHILISHARAN NAGAR, 

MADHOGRAH, DISTRICT lALAUN, 285126 for the 

period from 29.07.2023 to 31.07.2027. The true copy of 

letter, water test report and certificate are annexed herewith 

and marked as ANNEXURE- R114 (Colly). 
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18. That according to letter no. 2405 dated 19.08.2023 water test 

report of the water sample of gaushalas of development 

block Madhogarh in villages Amkheda, Harauli, Aheta, 

Uncha and padkula acquired from the portal WQMIS has 

been sent to Executive Engineer, divisional office U.P water 

corporation (rural) Jalaun by Chief Development Officer 

(Jalaun). All the water test result was under permissible limit 

as per Indian standards. The true copy of the letter and water 

test report are annexed herewith and marked as 

ANNEXURE- R115 (Colly). 

19. That as per letter no. 2995 dated 18.08.2023 water test report 

of Kanha gaushala Rampura has been sent to executive 

engineer, divisional office U.P water corporation (rural) 

Janaul as per the report turbidity NTU (units) was 4.3 NTU 

which is under permissible limit i.e 5 NTU and PH value of 

the same report was 7.1 NTU which was also under 

permissible limit that ranges between 6.5 - 9.5 NTU. That 

on 23.08.2023 consolidated consent and authorization 

(CCA) uls 25 of the Water (prevention and control of 
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pollution) Act, 1974 and uls 21 of the Air (prevention and 

control of pollution) Act, 1981 has been granted to NAGAR 

PANCHAYAT RAMPURA located at GATA NO. 892/4 

WARD NO.2 SUBHASH NAGAR WEST RAMPURA, 

JALAUN 285127 for the period from 27.07.2023 to 

31.07.2027. The true copy of the letter, water test report and 

CCA certificate are annexed herewith and marked as 

ANNEXURE- W16 (Colly). 

20. That as per letter no. 2106 dated 19.08.2023 water test report 

acquired from WQMIS portal pertaining to water sample of 

gaushalas, development block Dakor of villages Etwa 

Jalaun, Dadari, Aindha, Chaursi has been conveyed to 

executive engineer, divisional office U.P water corporation 

(rural) Jalaun. Water test report of the villages mentioned . 

above was under permissible limit as per Indian standards. 

The true copy of the letter, water test reports are annexed 

herewith and marked as ANNEXURE - W17 (Colly). 

21. That as per letter no. 2413 dated 19.08.2023 water test report 

acquired from WQMIS portal pertaining to water sample of 
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gaushala, development block Nadigaon of villages Gadrena, 

Jaganpura, Jugrajpura, Kamsera and Sulkhna has been sent 

to executive engineer, divisional office U.P water 

corporation (rural) Jalaun. Water test report of the villages 

mentioned above was under permissible limit as per Indian 

standards. That on 22.08.2023 consolidated consent and 

authorization (CCA) uls 25 of the Water (prevention and 

control of pollution) Act, 1974 and uls 21 of the Air 

(prevention and control of pollution) Act, 1981 has been 

granted to NAGAR PANCHA Y AT NADIGAON JALAUN 

for the period from 27.07.2023 to 31.07.2027. The true copy 

of the letter, water test report and (CCA) certificate are 

annexed herewith and marked as ANNEXURE - RlI8 

(Colly). 

22. That as per the letter no. 2433 dated 22.08.2023 water test 

report of Kanha Gaushala located in municipal corporation 

Konch has been sent to Executive Engineer, Divisional 

Office U.P water corporation (rural) Jalaun. According to 

report turbidity NGT (unit) was 3.2 NGT and PH value was 

1521



l~ 
7.3 NGT, permissible limit of the same was 5 NGT and 6.5 

to 9.2 NGT respectively. That 0 23.08.2023 consolidated 

consent and authorization (CCA) u/s 25 of the Water 

(prevention and control of pollution) Act, 1974 and u/s 21 of 

the Air (prevention and control of pollution) Act, 1981 has 

been granted to NAGAR PALIKA P ARISRAD KONCR 

located at GATA NO. 1409 MALVIYA NAGAR KONCR 

JALAUN, 285205 for the period from 23 .07.2023 to 

31.07.2027. The true copy of the letter, water test report and 

(CCA) certificate are annexed herewith and marked as 

ANNEXURE - Rl19 (Colly). 

23. That according to water test report no. 131 of gaushala 

located in village Kadaura, turbidity NGT (unit) was 4.2, PR 

value was 7.2 NGT which was under permissible limit as per 

the Indian standards. That water test report no.132 of 

temporary Gaushala situated in village Katra block Dakor 

was also under permissible limit as per the Indian standards. 

The true copy of the water test reports are annexed herewith 

and marked as ANNEXURE - Rl20 (Colly). 
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24. That in compliance of the order dated 20.07.2023 passed by 

this Hon'ble Tribunal, Consolidated Consent and 

Authorization (CCA) uls 25 of the Water (prevention and 

control of pollution) Act, 1974 and uls 21 of the Air 

(prevention and control of pollution) Act, 1981 has been 

granted to NAGAR PANCHAYAT UMRI located at GATA 

NO. 14 WARD NO. 10 KANJHUSA UMRI, JALAUN 

285129 the CCA certificate has been granted for the period 

from 27.07.2023 to 31.07.2023. That the Nagar Panchayats 

and other Nagar Palika have also applied for the NOC for 

which the requisite fees have been duly paid and application 

for NOC is under process. The true copy of the certificate is 

annexed herewith and marked as ANNEXURE - Rl21 

(Colly). 

25. That in compliance with point no. 12 of the of the order 

dated 20.07.2023 passed by this Hon'ble Tribunal, the cow 

shed of the district are being operated as per the guidelines 

issued by the Government vide order dated 02.01.20191 

Order of Animal Husbandary dated 30.08.2023. An 
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application for NOC has been made to the Uttar Pradesh 

Pollution Control board on 28.07.2023 and the same has 

been issued by Uttar Pradesh Pollution Control Board for the 

cow shelter operated under Nagar Panchayat Kotra. 

26. That all the bio medical waste generated is disposed as per 

the provision contained in SWM rules 2016 and BMW rules 

2016. A separate biomedical waste unit has been constructed 

in the cow shed. There is no pollution of any kind from cow 

dung and cow urine, and underground water is pure and 

portable, which is not affected by solid and water waste. The 

true copy of the certificate and payment receipt are annexed 

herewith and marked as ANNEXURE- Rl22 (Colly). 

27. That, in compliance with point no. 12 of the order dated 

20.07.2023 passed by this Hon'ble Tribunal, cow shed of the 

district are being installed as per the guidelines issued by the 

Government vide order dated 02.1.2019/ Order of Animal 

Husbandry dated 30.08.2023. An application for NOC has 

been made to the Uttar Pradesh Pollution Control Board on 

27.07.2023 and the same has been issued by Uttar Pradesh 
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Pollution Control Board for the cow shelter operated under 

Nagar Panchayat Kalpi. All the bio medical waste generated 

is disposed as per the provision contained in SWM rules 

2016 and BMW rules 2016. A separate biomedical waste 

unit has been constructed in the cow shed. There is no 

pollution of any kind from cow dung and cow urine, and 

underground water is pure and portable, which is not 

affected by solid and water waste. The true copy of the 

certificate and payment receipt are annexed herewith and 

marked as ANNEXURE- RJ23 (Colly). 

28. That, in compliance with point no. 12 of the of the order 

dated 20.07.2023 passed by this Hon'ble Tribunal, the cow 

shed of the district are being operated as per the guidelines 

issued by the Government vide order dated 02.1.20191 Order 

of Animal Husbandry dated 30.08.2023. An application for 

NOC has been made to the Uttar Pradesh pollution control 

board on 27.07.2023 and the same has been issued by Uttar 

Pradesh Pollution Control Board for the cow shelter operated 

under Nagar Panchayat Kadaura. All the bio medical waste 
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generated is disposed as per the provision contained in SWM 

rules 2016 and BMW rules 2016. A separate biomedical 

waste unit has been constructed in the cow shed. There is no 

pollution of any kind from cow dung and cow urine, and 

underground water is pure and portable, which is not 

affected by solid and water waste. The true copy of the 

certificate and payment receipt are annexed herewith and 

marked as ANNEXURE- Rl24 . 

29. That a certificate was issued by office of Municipal Council, 

lalaun dated 26.7.2023 certifying that the guidelines issued 

by ICARlCPCB are being duly followed in Kanha gaushala 

operated under Municipal Council, 1 alaun. The true copy of 

the certificate is annexed herewith and marked as 

ANNEXURE Rl25 

30. That in view of the facts and circumstances hereinabove, it is 

respectfully submitted that the respondents are meticulously 

complying with the recommendations and direction passed 

by the Hon'ble tribunal. That the Respondents in compliance 
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of the Joint Committee recommendations have filed the 

present application. 

PRAYER 

In view of the circumstances mentioned herein above it is 

most respectfully prayed that this Hon'ble Tribunal may be pleased 

to: -

a) Allow the present application filed in compliance of order 

dated 20.07.2023 passed by this Hon'ble Tribunal and bring 

on record the final action report of the Respondents 

b) Pass such other and further order( s) as may be deemed fit 

and proper in the facts and circumstances of the present case 

in favour of the Respondent. 

New Delhi I 
Date:- (jq (0 2.- 2-02-Lf 

FILED BY 

1...-

,W 
Mr. Shwetank Sailakwal 

Mr. Narendra Shrivastava 
Advocate for the Respondents 

B-3, 3rd floor, Opp. Kashmiri Park, 
Jangpura Extension, New Delhi:- 110014 
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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 394/2022 

IN MATTER OF:-

Pushpendra Kumar 

Block Development Officer, 
Kadaura & Ors. 

Versus 

AFFIDAVIT 

... Applicant 

. .. Respondents 

I, Dhyan Chandra Bhasker, S/o Late Sh. Babu Ram Bhaskar Rio. 

2/413 , Chiranjeev Vihar, Ghaziabad, Uttar Pradesh:- 201002, aged 

about 52 years, currently working Deputy Chief Veterinary 

Officer, Madhogarh, Uttar Pradesh, presently at New Delhi, do 

hereby solemnly affirm and state as under:-

1. That I am Respondent No. 21 in the above-mentioned matter 

and am fully conversant with the facts and circumstances of 

case, hence I am also competent to swear this affidavit. 

2. That the accompanying Compliance has been drafted under 

my instruction and the averments made therein have been 

read over and explained to me. I further state that the 

averments made therein are true and correct to best of my 

1528



" 

knowledge and belief & explained to me in my Vernacular 

Language. 

3. That the Annexure are the true copies of their respective 

originals. 

of it is false and nothing material has been concealed there from. 
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